(TO BE PUBLISHED IN PART-1V OF THE DELHI GAZETTE - EXTRAORDINARY)

GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
(DEPARTMENT OF LAW, JUSTICE & LEGISLATIVE AFFAIRS)
$™ LEVEL, C-WING, DELHI SECRETARIAT, NEW DELHI'

No. F.14(8)/LA-2009//< et Lg/ 76 &S

F. 14(8)fLA-2009/

--The following Act of the Leglsiatlve Assembly
Territory of Delhi received the assent of the Lt Governor of De1h1 on the
hereby, published for general information:- .

-

" NOTIFICATION

“The Delhi Appropriation (No.1) Act, 2009

- . (As passed by the Legislative Assem

An Act to authorize payment and appropnatlon of certain further sums from and out of the'

Consolidated Fund of the National Capital Terntory of Delhi for the services in respect of the

financial year 2008-2009.

BE it enacted by the Legislative Assembly of the
Sixtieth Year of the Republic of India as follows: -

1. This Act may be caled the, Delhi Appropriation (No.1) '

Short title.

issue of

Rs. 1411,95,28,000/-

from and out of .the
- Consolidated Fund of the

National Capital Tenitory

of Delhi for the financial

* year 2008-2009.

_ (Delbi Act 3 of 2009)

Dated thecrﬂhMa:ch'-,- 2009 |

of the Natlonal Caplta.l
4% March, 2009 and is

bly of the National Capital Territory of Dethi on the 25” February, 2009)

I 40 March, 2009]

. Act, 2009.

- 2. From and out of the Consoiidated Fund of the
Natlonal Capital Temtory of Delhi, there may be

paid and appiied further sums not exceedlng .

those spedﬁed in oolumn (5) of the Schedule,
- amounting. in the aggregate to. the sum of

" rupees onemoussndfour hundred -elaven crore P
- ninty five lakh and twenty eight thousand only towards

defrayingme several charges which will come
nthacoursaof payment during the financial year
2008-2009 in respect of the = services
spactﬁed in columny(2) of the Schadulle

3. The sums authonsed to be ‘paid and applied
from and out of the Consolidated Fund of the

. National Capntai Territory of Delhi by this Act; shall .

o8 app'n..natod for the sarvicss and purpcee..'

expressed in_the Schedule in relatlontotha said _

year.

4y

National Capital Territory of Delhi in the
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- THE SCHEDULE \
{See section 2and3) - )
; . . IETE TR “(Rs. In thousands)
© $UMS NOT EXCEEDING
'DEMAND-  SERVICES AND PURPOSES . . Votedbythe Chagedonthe Total
NO. - ' . _ Legisialive’  Consolidated
) : : : Assembly o Fund .
2 GereralAdministration - Revenue - 218808 . 39110 257918 -
3 Administration of Justice . Revenue . 260100 - 47500 307800
4 Finance . Revenue < 324080 0 324080
5 Home " Revenue 283700 0 - 283700
- 6  Education . . . . Revenue: - ' 5378809 0 5378909
g ,' © Capital- . 200 0. - 200
7 Medical and Public Heafth’ Revenue 3135499 0 3135400
- Captal -+ - - 0 I
8 Social Welfare | ‘Revenue 1808140 0 1808140
L ' Copitat - - 700 0 700
.9 fndustdes  Revenue 1400822 0. . 1400822
, R | Captal 100 0 100
10 - Development . Revenue 846080 . . 1000 847980
l ‘ S Capital - 500 - o & 500 :
11 UrbanDevelopment and ~~  Revenus .. -~ 4200 e 1200 S0
PublicWarks Coptal  ~“ " 2000 - .- 0 2000
Public Debt. - Revenue 0 370000 . 370000
, ' Ceptal . . 0 200 . 200
Total L T 13081718 457810 14119528 **
el
(Savita Rao)
Joint Secretary(Law, Justice & L.A.)
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